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The Deputy Minisier of Piamning
Shif 8. N. Mishrs): Yes, there are
principles. Probably, the hon. Mem-
ber is referring to the Central assis-
dance. In this connection I can men-
tion particularly three points: one is
the nature of the schemes put for-
‘ward; secondly, the capacity of the
States to rise resources, and thirdly
the capacity of the States to incur
expenditure.
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‘Will the Minister of Planning be
pleased to state whether Planning
Commussion has discussed with all the
‘States the plan provisions and pro-
gramme for 1958-59 and, if so, lay a
statement showing:

(a) the total amount provided for
each State and how it compares with
the expenditure for previous two
Yyears;

(b) whether there has been any
Teduction in the outlay originally pro-
posed by the States;

(c) if so, the amount reduced from
the outlay of each State; and

(d) the principles governing the re-
«duction?
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and Planning
(a) to (c). A statement is laid on the

Table of the House. [See Appendix
IV, annexure No. 18]

(d) Another statement is laid on the
Table of the House. [See Appendix
IV, annexure No. 18]

Shrimati Tarkeshwari Sinha: From
the statement it appears that some of
the States which raised their resour-
ces below expectation have been given
more allotment by the Planning Com-
mission while, on the other hand, some
of the States, which raised more re-
sources, have been given less allot-
ment by the Planning Commission.
May I know what the underlying
reason or idea behind it is?

The Deputy Minister of Planning
(Shri 8. N. Mishra): T do not think
this is a fair presumption to make. If
the hon. Member has got any particu-
lar State in mind, we would invite a
question.

Shrimati Tarkeshwari Sinha: From
the statement is appears that Bihar,
Bombay and UP., which have raised
proportionately bigger amounts have
got large cuts from the Planning
Commuission. May I know the reason
for that?

Shri 8. N. Mishra: In respect of the
States mentioned, I do not think
there has been such a large cut. If
you compare 1t with the original Plan
outlays that were submitted by the
State Governments, of course, the cut
would appear to be somewhat larger.
It 1s not on that basis however that
the Planning Commission, in consul-
tation with the States, determine the
figures. There are other considera-
tions.

Shri Panigrahi: May I know whe-
ther the targets agreed to by the
Planning Commission for different
States include the targets assigned for
each State to be raised from their
internal resources?
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amount which they raise plus the
Central assistance.
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Shri B. S. Murthy: This is the third
year of the Second Plan, and we find
from the statement that there is =
reduction of Rs. 116:07 crores in the
provisions agreed to by the Planning
Commission. 8o, may I know whether
the production will not wndergo dimi-
nution as far as targets are concerned?
If so, what steps are taken to see that
the reduction will not result in actuals
falling short of targets?

Shri Nanda: In the choice of
schemes, in accepting or rejecting
certain proposals from the States, the
consideration in the forefront is that
schemes which are expected to yield
production should be preferred. That
is, more-productive schemes have
greater chances of acceptance, and
they are accepted.

Mr. Speaker: I will not allow any
more supplementaries. If I allow
supplementaries to each member,
there will be 500 supplementaries.

Supply or Iron Ore to Japan
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Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question





